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11,4. 	 M.A.19of 1989. 

The matter is dropped. 

Vice -chairman 

Member (Judicial) 

O.A.418 of 1988 

Mr.S.K.Mohanty has filed a memo siating that 

he does not want to proceed with 0.A.418 of 1989 and the 

applicant be permi ted to withdraw the applic;tion. 
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The applicant is permitted to withdraw the 

app 1icition 

Vice -Chairman 

N 
Merrbei(Judjcia1) 


